
Government of Jammu and Kashmir
Industries and Commerce Department

Civil Secretariat, J&K
***x

Notification

Jammu, .n" ]f\\ April ,2026

5.9 \ut .-ln exercise of the powers conferred by sub section (2) of section 3 of
the lammu and Kashmir, Handicrafu (QualiV control) Act,197g and in super-session
of notification s.o. 268 dated 06.08.2021, the Government hereby constitutes the
lammu and Kashmir Handicrafts Quality control council with following composition ;
namely:-

Deputy Director,
Handicrafts ual Control

NOI.I-OFFICIAL MEMBERS

S.No Designation Role as

1 Presidert, Kashmir Chamber of Commerce and
Indu KCCI
President Confederation of Chamber of Industry,
Jammu
Presidert Tahafuz Soc!qtv_
Chairman, The Meeras Carpet Weavers Industrial
Cooperative Ltd., Srina r
Chairman, The Warasat Handicrafu Industrial
Coo rative Ltd. Srina ar
Chairman, Baschli Vishwasthali Art and
Handicrafts Industrial Cooperative Ltd.
Kathua.

Painting
Basohli,

Chairman, KYASC Basohli Pashmina Artisans producer

S.No.
L
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OFFICIAL MEMBERS

Managing Director, l&K Handicrafu

Designation

and Handloom (o ation

Director IICT

reDi cto s mh r Senior of the two Directors, shall act
as chairman; the other one shall be
the member.

Role

Member

Member

Member
6 Member- Secretary

2 Member

3
4
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Member
Member

Member

Member

Member
Com n Ltd. Kathua

Director, H&H, Jammu.

Director, Craft Dr-.velopment
Institute

Member

7

6.



The chairmarr and the members of the Council shall hold the office for a
period of three ',rears, as prescribed in rule 3 of the Jammu and Kashmir Handicrafts
(Quality Control) Rules, 1998.

By Order of the Government of Jammu & Kashmir.

sd/-
(Vikramjit Singh) IPS

Commissioner/Secretary to the Government

No. IC-HHC/6/2021-02 oateo: l) .o4.2026

Copy to the:
1. Joint Secretary(J&K),Ministry of Home Affairs, Government of India.
2. Secretary, Industries and Commerce Depaftment.
3. Director, Handicrafts & Handloom Kashmir/Jammu.
4. Managing Director, Handloom & Handicrafts Corporation J&K Srinagar.
5. Director, Archives, Archaeology and Museums, J&K.
6. Director Finance, I&C Department
7. Director Planning , I&C Department
8. Additional Secretary to the Government(MK), I&C Department
9.Private Secretary to Chief Secretary l&K UT for information of Chief Secretary for

information of the Chief Secretary.
l0.Private Secretary to C,)mmissioner/Secretary to the Government, I&C Department

for information of the Commissioner/Secretary.
11.I/C Website, I&C Depaftment
l2.Stock File(w,3.s.c)

A"'Yg*:
(Akshi Gupra)JKAS

Technical Officer


